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(c) and (d). The three chances
are to be given in terms of the agree-
ment entered into with the Labour
Federation. These three chances are
considered quite adequate for the
purpose.
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Set Back to Industrial Development
of India
*614 SHRI N, R. LASKAR:
SHRI CHENGALRAYA
NAIDU:

SHRI MAYAVAN:
SHRI J, B. SINGH :
SHRI DHANDAPANTI :

Will the Minister of INDUST-
RIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
be pleased to state:

(a) whether it is a fact that in
view of the political instability for
the past one year, the industrial
development in the country has wor-
sened;
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(b) if so, how much has been
suflered by the political instability
in industries;

(c) whether some of the schemes
which were approved by Govern-
ment had been abandoned;

(d) whether the slow industrial
progress will harm the nation to a
great extent; and

(c) if so, the steps being taken in
this regard?

THE MINISTER OF INDUST-
RIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
(SHRI F. A. AHMED): (a) No. Sir.

(d) and (e). Do not arise,

(c) No specific instances have come
to Government’s notice.

(d) and (e) : Do not arise.
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